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Industries Department

PROCEEDINGS

OF THE GENERAL MANAGER, DisTRICT INDUSTRIES CENTRE,

PATHANAMTHITTA

@

No. D/2361/2008. 22nd August 20009.

Ref.—Enquiry Report No. JCI/71/08, dated
16-8-2008 of JCI (1).

The Sree Prabha ICS, Ltd. No. S. IND (PTA)-71,
Kulanada is registered with Industries Department on
19-11-1997. The objective of the society is manufacturing
selling of Pickles and Curry Powder. The society was
dormant from 28-4-2000. Section-65 enquiry was ordered
and the Enquiry Officer reported that there is no scope
for reviving the society. The members of the society are
not interested to continue the function of the society and
recommended to liquidate the society. Hence this order.

Gaz. No. 41/2009/DTP (Industries).

ORDER

In the circumstances, stated above, in exercise of
powers delegated upon me as per the Kerala Co-operative
Society’s Act-1969, as Registrar of Industrial Co-operative
Societies, |1 do hereby appoint Sri Biju, T. S., JCI (HL) of
this office as liquidator of M/s. Sree Prabha Industrial
Co-operative Society, Ltd. No. S. Ind-PTA-71, Kulanada,
Pandalam as per section-72 (1) of the KCS’s Act.

The liquidator is directed to take charge and control
of the society and complete the liquidation work, within
one year and windup the affairs of the society.

@
No. D/2730/2008. 22nd August 2009.

Ref.—Enquiry Report No. Nil, dated 18-10-2008
of JCI (HQ).

The Vechoochira Vanitha ICS, Ltd. No. S. IND
(PTA)-42, Mannadissala is registered with Industries
Department on 11-9-1994. The objective of the society is

manufacturing of Rubber Bands. The society was dormant
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from 2000 onwards. Section-65 enquiry was ordered and
the enquiry Officer reported that there is no scope for
residing the society. The members of the society are not
interested to continue the function of the society and
recommended to liquidate the society. Hence this order.

ORDER

In the circumstances, stated above, in exercise of
powers delegated upon me as per the Kerala Co-operative
Society’s Act, 1969, as Registrar of Industrial
Co-operative Societies, | do hereby appoint Sri Biju, T. S.,
JCI (HL) of this Office as liquidator of M/s. Vechoochira
Vanitha Industrial Co-operative Society Ltd. No. S.
Ind-PTA-42, Mannadissala as per Section-72 (1) of the
KCS’s Act.

The liquidator is directed to take charge and control
of the society and complete the liquidation work, within
one year and windup the affairs of the society.

District Industries Centre, (Sd.)
Pathanamthitta. General Manager.
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PROCEEDINGS

OF THE REGISTRAR OF INDUSTRIAL CO-OPERATIVE SOCIETIES/
GENERAL MANAGER, DisTrICT INDUSTRIES CENTRE,
PALAKKAD

No. V1/3500/2008. 21st August 2009.

Read:— 1. This Office Proceedings of even No. dated
29-9-2008.

2. Report of Administrator dated 16-12-2008.
3. Letter from PDC Bank dated 27-7-20009.

As per the order read 1st Senior Co-operative
Inspector (HL), HQ was posted as Administrator. He has
taken charge of the above society and submitted the
report vide read 2nd recommending to wind up the affairs
of the Society. As per the letter read 3rd, the Palakkad
District Co-operative Bank has intimated no objection for
the winding up of the said Society. Hence the order.

ORDER

In the circumstances stated above, and in exercise of
the powers conferred upon me as per Section 70(1) of the
KCS Act, 1969, | do hereby order to wind up the affairs
of the Pudussery Pattikajathi Metal Workers ICS No. S.
IND(P) 73, Industrial Estate, Kanjikode. The Senior Co-
operative Inspector (Inds.), Taluk Industries Office,
Palakkad is appointed as Liquidator of the above society
under Section 72(1) of the KCS Act, 1969. The Liquidator
will take charge of the assets and registers of the said
society and report compliance forthwith.

The Liquidator will complete the Liquidation
proceedings immediately and also report of progress on
liquidation works quarterly without fail.

(Sd.)
Registrar of ICS/
General Manager.

District Industries Centre,
Palakkad.
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